
ffi RT AT GUWAHATI
(HIGH COURT OF ASSAIII, NAGALAND, MIZORAM AND ARUNACHAL

No.Hc.vrr-so/ 2ooo I j3 7
From Smti. K. Newar,

Joint Registrar (Vigilance),
Gauhati High Court,
Guwahati.

To, Smti. Mitali Thakuria,
District & Sessions Judge,
Kokrajhar.

Dated Guwahati, the12

A

tL
September 2018,

Sub:- Casual leave along with station leave permission.

Ref:- letter No.DJK.1-5120t81989, dtd, 07.09.2018.

Madam

With reference to the above, I am directed to inform you that, your

prayer for Casual Leave on 10,09.2018 alongwith permission to leave the head

quarters after office hours on 08.09.2018 till the morning of 12.09.2018, has been

E]

Fufther, the learned Chief Judicial Magistrate, Kokrajhar, and in his

absence, the CJM inrharge shall remain in charge of your Court and Office in your

absence.

Yoursfaithfully,

b


